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No. of 	Date of 	 Order with Sitnature 	 action (if ay 
Order 	Order 	 taken on order 

Courrer has been filed and served 

on ihri P.P.i1nda,1earned counsel 

for the applicant to_day. he seeks 

time to go through the countere 

ll on 15.4.1996. Stay to continue 

t ill then. 	 Lf' 
I. MiR DM L loT RT Iv) 

journ'd to 26.4.1996. 

tML 	('DMIJN 	-t lv) 

Heard shri Patitapabafl Panda, 

learned counsel Lor the applicant 

and 3hri AshOk isiohanty,learned ar. 

tanding Counsel for the Respondents 

at length. shri Patitapaban Panda, 

learned counsel for the applicant, 

wants to withdraw the Original 

Application. Shri Ashok Mohanty 

has no objection. The Original 

Application is peLmitted to be 

withdrawn and technically treated 

s dismissed. 
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